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......Applicant 

Sun 

Asim Kuomn S 

Asim Kume 

Ph. No.-(033) 2202 3000 
Maniktala Main Road, Kolkata-700054 

Scientist & Incharge, Public Grievance Cell of W. B. Pollution Control Board. 

Famail-wbpcbnet@cal3.vsnl.net. in 

VMENT Okdäess-Mani square, Block No. 8IT, Western side, 8h Floor,164/1, 

Versus 

21 JAN 2025 

3. Senior S 

South 24 Pgs 
Regd. NG.-Email<hetwbpcb-wb@bangla.gov.in 

Baruipur Sub-iViStO 
LasPh. No.-(033) 2335 9088/82 12 

Address. Paribesh Bhawan, 10A, Block -LA, Sector I,Bidhannagar, Kolkata-106 

17-04-2027 
Expiry Date 

KOTAThrough it's Membér Secretary. 
2. West Bengal Pollution Control Board, 

E-mail- panihatimunicipality@yahoo.co.in 
Ph. No.- (033) 2553 2909/2563 4457. 

FORM I 

Address - BT Road Panihati north 24 Pargannas Pin-700114 

Nia. Rafiucoln 

Through it's Executive Officer. 

MEMORANDUM OF PARTIES. 

AT KOLKATA 

EASTERN ZONE BENCH 

1. Panihati Municipality, 

E-mail-info.all.sur24@gmail.com 

A2/204 Victoria Greens, Hindustan More, P.O- Garia, Kolkata-700084 P.S-Narendrapur. 

Ph. No.- 8981763599,9674162652 

(Under Section 18(1) read with Section 14 & 15 of National Green Tribunal Act,2010) 

BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 

1. Mr. Asim Kumar Sur, 

In the matter of, 

NNGE 



4. District Magistrate- North 24 Parganas 

Address-New Administrative Building, Barasat, North 24 parganas Pin code-700124 

5. Mr.Abhijit Kumar Sur 

REoDate 

Ph. No.-(033) 25846-202 

E-mail-dm-bar-wb@nic.in 

6. Ms. Jyotsna Sur 

17.02.22 

214ANL 

Md. Rafiuddir 

12.04.22 

Address-"Mayer Ashish",Holding no-28, Ward no-25, Panihati Municipality at Bose 
Garden P.0- Agarpara, P.S- Khardaha. North 24 Parganas, West Bengal-109.(Gr floor) 
Ph. No. 9432895989 

L&.0rb2 

Laskat 
Barupur Sub-DviSIon 

E-mail-abhijitsur78 @gmail.com 

02.05.22 

17.06.22 

Address-"Mayer Ashish", Holding no-28, Ward no-25, Panihati Municipality at Bose 

garden P.O- Agarpara, P.S- Khardaha. North 24 parganas, West Bengal-109.(13 floor) 
Ph. No.7439466172. 

Under ground water reservoir made with brick construction used by the respondent no. 5 

and 6 is very close-by with sewage tank made with brick construction and have potential 

apprehension of drinking water contamination as the 

2022 

SYNOPSIS AND LIST OF DATES AND EVENTS 

23,12.21 létter fo PCB from applicant for an expedite action against water pollution of respondents 
5 &6 (Annexure 1) 

" Brick construction have only one side(Inside) Plastered 

2025 

Service connection �Ferule" and on-off valve not in properly fixed. 

LIST OF DATES AND EVENTS 

...Respondent(s) 

Events 

Reminder letter seeking follow-up of action due to inaction of PCB(Annexure 2) 

Direction issued by the PCB to Executive Officer, Panihati Municipality (Annexure 3) 

An RTI to PCB by applicant for furnishing the current scenario of the matter(Annexure 4) 

Written reply of PCB, to the RTI filled stating letter dated as 17.02.22 as the latest 
report.(Annexure 5). 

Jsim Kumn Sun 

Letter to the Chairman-Panihati Municipality requesting for an update. .(Annexure 6). 

Page 3 of9 



l. The premises of the Respondents 5 & 6is situated at holding no-28, ward no-25, Mayer 
Ashish, Bose garden P.0- Agarpara, P.S- Khardaha. West Bengal-158. Under the 
municipal jurisdiction of the Panihati municipality (Respdt. 1).The Respdt(s) 4 & S have 
been living there for more than about 40+ year(s). 

(A) FACTS IN DETAIL 

2. Gradually there have been times that the said premises required maintenance bestowing 

to the sources there has been no second thought and to my consideration Approx. 20 
(Normal temeoatue and onessy KN/m3 pressure of water being exerted on the area at NTP, which might causè of decade 

old structure to seepage and the apprehended contamination may infected the locality as 

the "Butterfly Valve" of the Water inlet has been dropped off for easier access in order to 
remove the restrictions on the main water line, which vwas neither lawful according to the 
rules and regulations of the country nor acceptable on the societal level and get valve also 

below the ground level. 

3. The said premises lacks in the ethical usage of the Sewage tank and the water reservoir 

with bare minimum brick structure and the water service connection was initially just 

opposite to the sewage tank and change into the current location without any permission 
as it is not in parlance with the building rules and regulations and despite numerous 
requests for adhering to the rules and checking of the two, no adequate steps had been 
taken thereof. 

4. The local administrative authority namely the Panihati municipality was not interested in 
the necessary actions and put in place municipal rules, due to which the applicants seeded 
assistance from West Bengal Pollution Control Board. 

TVMEN 

A05.AAter sharing a few communiqué the WBPCB stated the Executive Officer- Panihati 
A BetMunicipality to "examine" and to "take necessary action" from it's end which was never 

ataken care off till date and due to the lack of checks and balances from the PCB's end the Baruipur Su 

Rago said matter was never concerned with appropriate urgency which was required at the 

OF WES 

Asim Kimen Son 

Griginal flieatien 
6. The purview of NGT under the present ppesk along with National building code states 

the safe distance between the two tanks i.e The underground Water reservoir and the 

Septic Tank to be placed at a minimum distance of 18m from any type of drinking water 
source to mitigate the possibility of bacterial pollution of water Supply" ( Clause- 12.15.1 
of National Building Code,2005) The said premises is very old enough and in the recent 
times there has been a reasonable apprehension that the water reservoir has been infected 

21 JAN 2025 of it due to the ongoing use of the system without proper adequate planning. 
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It is most humbly & respectfully prayed that the Hon'ble Tribunal may be pleased; 

1. To constitute a committee of respondents 1,2 & 4 to enquiry into the pollution caused by 

the respondents 5 &6and to inspect whether the construction is in Compliance with the 
environmental laws or not therefore submit an Action Taken Report regarding violations 
and actions taken, if any. 

2. To direct the respondents 1,2,4 to take immediate action and to stop the contamination of 

water by respondents 5 & 6. 

3. To take action against respondent 1 for the inaction in prevention of the pollution caused 

by respondents 5 & 6. 

4. To take action against Respondents 5 & 6 for the damage so caused to the environment 

and impose environmental compensation on them for restoration of the premises and 

avoid further polluting of water by Respondents 5 & 6. 

5. To pass any other Order/Direction which this Hon'ble tribunal may deem fit and proper 

in the interests of justice. 

OTAR 

PRAYER 

Mo, Refiuddin 
Laskar 

baruipur Sub-DvisIon 
Regt No.-011:2022 

Sot 24 Pgs 

VMEN OF 

WES 

21 JAN 2025 

Asim Kuman Sn 

Astim Kumnsa 

Page 7 of 9 



1, Mr. Asim Kumur Sur (Applicant) S/o, LA. Sibendranath Sur, Age about 53 yearn, Currently 
residing at A2/204 Victora Groons Hindustan Moro, Garis, Kolkata-700084 P.S-Narendrapur 
P.O- Garia, do hercby verify that the contents of the papea) 3rd to 7h are true to my personal 
knowledpge and page 7 contains Praycr belicved to be true on legal advice and that I have not 
suppressed any material fuct, 

Date- The2ot January, 2025 
Placc. Garia, Kolkata 

OTAR 
Md. Rafludtin 

Laskar 
|Barupu Sub-vson 

epd N0112022 

VMENT OF WES 

21.JAN 2025 

VERIFICATION 

G 

Signature of the Applicant 

ldentified by me, 

(Advocate ) 

Page & of 9 



Affidavit of Shri. Asim Kumar Sur, S/O Lt.Shibendranath Sur, Aged About 53 Years, 

1, Shri Asim Kumar Sur, the deponent hereinabove do hereby solemnly affirm and state 
hereunder: 

1.I say that I am the Applicant and I am aware of the facts and circumstances of the present 
Original Application based upon the records of the Applicant maintained in the ordinary course 
of business and I anm duly competent to swear and file the present and affidavit. 

Date- The 2dof January, 2025 

2.I say that the accompanying has been drafted and filed by my counsel upon my instructions 
and contents of the same are true and correct. 

Place. Garia, Kolkata 

PUBUIC AT BARUIPUF 

3. I say that the documents filed along with this are true copies of originals. 

OTAR 

BEHORE THENOIARY 

MG. Rafiuddin 
Laska! Baruipur Sub-Division 

Read No011.2022 

AFFIDAVIT 

Sout 24 Pgs 
Cxery Date 
17-04-2027 

MENT OF WES 

21 JAN 2025 

Solemnly Affirmed & Declarec before me on dentication. 
MD. RAFLUDLASKAR 

NOTRY Baruipur Civil & rimina! Court Regd. N0.- oL1/2022 
Govt. of West Bengal 

DEPONENT 

Signature of the Applicant 

Identified by me, 

Asim Kymansen 

(Advocate ) 
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From 
ASIM KMAR SUR 

Wonarany Cousattat & Alolsor,. Ph & Whatsapp- 8420727476, 9674162652, Mail- sur.asim.sur@gmail.com 

To, 
The Chaiman-PCB, 
Paribesh Bhavan, 10A, Block-L.A., Sector II, Salt Lake City, Kolkata - 700 098 Dated- The 22nd December 2021 

Respected Sir/Madam, 

Sub: - Contamination of drinking water and p0ssibility of Epidemic 

Thanking You & Warm Regards, 

(ASIM KUMAR SUR) 

Residents of Bose Garden, Agarpara, under Panihati Municopality ward no-25 being observed from past some time that the main source of drinking water supplied by the municipality is malodourous and black which is even not suitable for any use or touch. Enormous complaint lodged with the municipality and local authority, at last revealed that, 

Information: 

One of the resident, Jyotsna Sur w/o Late Shibendra Nath Sur,( Ward NG-25, Holding No-28, Mayer Ashish, Near Sen Bazar) have constructed her underground water reservoir very close to septíc tank without maintaining municipal rule and it is pretend her water connection have without "FERUL" which cause contaminated water back flow. 
Hence inform you to take corrective octions immediately as it may spread epidemic at any moment in the area. Notwithstanding the municipality is inactive and incapable by which an illegal construction erected at their dew knowledge and in tune indulged the activity. 

OTAR 

DO NOT COPY WITHOUT PERMISSION 

Expedite an early action on the matter from youEend within the legitimate exercise of power and duty with due diligence. 

Md. R. Laskar 
Baruirur Sub-Division 

Rent. Ab-811/2022 
South 24 Pas. 

Expiry e 
17-04-202? 

RECEIVE COPYIOFFICE COPY 

WMEN 

SI No...mDate..a2 

A-2/204, Victoria Greens, 385 Garia Main Road, 
(Behind HDFC Bank), Hindusthan, Garia, 

Kolkata-84, P.S - Narendrapur. 

OF WES 

1. Water Department Panihati Municjpality.- by Mail 

Through:- E-Mal & Hand Delver. 
Your Ref. No- Nil 

ENGA 

08 NOY 2024 

ANNEXTURE-1 
No- AS/21/Prs/A006 

(Page 1 of 1) 
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From 
ASUM KUMAR SUR 

Hoanany Consttant & Aloiso 

Mall- sur.asin, sur@gmail.com 

To, 

Ph & Whatsapp- 8420727476, 96741626aka WAOo 
C989 -2/204, Victoria Greens, 385 Garia Main Road, 

The Chairman-PCB, 

BENGAE Pu CONTRO 

Paribesh Bhavan, 10A, Block-L.A., 

Respected Sir/Madam, 

Sector lII, Salt Lake City, Kolkata - 700 098 
Dated- The 18th January 2022 

RECEVED 
1 8 JAN2022 

Thanking You & Wam Regards, 

UNGIKED 

(ASIM KUMAR SUR) 

Enclosed: 

Sub:- GENTLE REMINDER and FOLLOWUP of Contamination of 
drinking water and possibility of Epidemic 

DO NOT COPY WITHOUT PERMISSION 

Pls find attached herewith e-mail indicating to you which speaks itself, and expedite to revert with 
your views in turn of action on the subject matter. 

A 

KEUEIVE UTIUrFIt CUrT 

48.01-2022 SI No..... 

t7d,R Laskar 
Borsipe SiOivision) 
fRe. it -lil2022 

Exy Dale 
17-04-2027 

1. Earlier mail correspondence dtd. 22.12.2021 

(Behind HDFC Bank), Hindusthan, Garla, 
Kolkata-84, P.S-Narendrapur 

MENT OF WE 

Through Hand Delivery. 
Your Ref. No- Nil 

ANNEXTURE-2 

No- AS/22/Prs/A011 

CENGAL 

08 NOV 2024 

( Page 1 of 1) 

Dale.:9.. 
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t42 PM 

M Gmail 

Contamination of drinking water and possibility of Epidermo 4 messages 

Asim Sur <sur,asim.sur@gmail,com 
To: netwbpcb-wb@banglagov in 
Ce. panihatimunicipality@yaho0.co.in 

Pis. find atached leter which speaks itsell, 
Wan Regards, 
Asim Kumar Sur 
8420727476 

Sender notified by 
Mailtrack 

Polution -Agarpara 22.12.2021.pdf 
550K 

Mail Delivery Subsystem <mailer-daemon@googlemail.com> 
To: sur.asim.sur@gmail.com 

The response was: 

Address not found 

Action: failed 
Status: 4.0.0 

Final-Recipient: rfc&22; net.wbpcb-wbDbanglagov. in 

Your message wasn't delivered to net.wbpcb 
wb@banglagov.in because the domain banglagov.in couldn't 

Asim Sur surasimsurgmall.com> 

be found. Check for typos or unnecessary spaces and try again. 

DNS Error: 18868787 DNS type 'm' lookup of banglagov.in responded with code NooNAIN Domain 
name not found: banglago.in 

Domain name not found: banglagov.in 
Last-Attempt-Date: Wed, 22 Dec 2021 23:37:32 -0800 (PST) 

- Forwarded message 
From: Asim Sur <sur.asim.sur@gmail.com 

Thu, Dec 23, 2021 at 1:07 PM 

Thu, Dec 23, 2021 at 1:07 PM 

OTAR 

ENI Diagnostic-Code: srntp; DNS Error: 18068787 DNS type 'mx' lookup of banglagovin resnndet wah de 
NXDOMAIN 

OF 

htps:/mail.google.comimailu/orik=814bea2bb9&view=ptásaarch=alilápamini=thvead abkaAr 

08 NOV 2024 

3A17199. 18 
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2, 11:42 PM 

To: net.wbpcb-wb@banglagov.in 
Ce: panihatimunicipality @yahoo.co. in 
Bcc: 
Date: Thu, 23 Dec 2021 13:07:20 +0530 Subject: Contamination of drinking water and possibility of Epldemic Message truncated 

Asim Sur <sur,asim.sur@gmail.com> 
To: wbpcwnet@wbpcb.gov.in 

once again send as the earlier bounced back, 

Warm Regards, 
Asim Kumar Sur 
8420727476 

[Quoted text hidden] 

From: Asim Sur <sur.asim.sur@gmail.com> 
To: net.wbpcb-wb@banglagov. in 
Cc: panihatimunicipality@yahoo.co.in 
Bcc: 

Forwarded message 

Date: Thu, 23 Dec 2021 13:07:20 +0530 
Subject: Contamination of drinking water and possibility of Epidemic 

Message truncated 

Mail Delivery Subsystem <MAILER-DAEMON@wbpcb.gov.in> 
To: sur.asim.sur@gmail.com 

Sender notified by 
Mailtrack 

The original message was received at Thu, 23 Dec 2021 13:57:47 GMT 
from mail-ed1-f46.google.com [209.85.208.46] 

---The following addresses had permanent fatal errors 
<wbpcwnet@wbpcb.gov.in> 

(reason: 550 5.1.1 <wbpcwnet@webmail.wbpcb.gov.in>... User unknown) 
(expanded from: <wbpcwnet@wbpcb.gov.in) 

... while talking to webrmail.wbpcb.gov.in. : 
>>> DATA 

Gmail -Contamination of dinking water and posslbilily of Epidemic 

-Transcript of session follows 

<<< 5505.1.1 <wbpcwnet@webmail.wibpcb.gov. in>... User unknown 
550 5.1.1 <wbpcwnet@wbpcb.gov.in>... User unknown 
<<< 503 5,0.0 Need RCPT (recipient) 

Final-Recipient: RFC822; wbpcwnet@wbpcb.gov.in 
X-Actual-Recipient: RFC822; wbpcwnet@webmail.wbpcb.gov.in 
Action: failed 
Status: 5.1.1 
Remote-MTA: DNS; webmail.wbpcb.gov.in 

Cc: 
Bcc: 

Forwarded message --
From: Asim Sur <sur.asim.sur@gmail.com> 
To: wbpcwnet@wbpcb.gov. in 

Diagnostic-Code: SMTP; 550 5.1.1 <wbpcwnetwebmall.wbpcb.gov.in>... User unknown 
Last-Attempt-Date: Thu, 23 Dec 2021 13:57:49 GMT 

Thu, Dec 23, 2021 at 7:27 PM 

Thu, Dec 23, 2021 at 7:27 PM 

NO TAR 

Md.R. Laskar 
Bariour Sub-Division 
Reg. Nio 112022 

ENI O 

08 NOV 2024 

CENGI 

https:t/mail.google..com/mail/u/or2ik814bea2bb9&viewwpt&searchwa all&permthid=thread-a%3Ar-53927634070613198788simpl=msg-%3A17199... 2/3 
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